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Reservations for Scheduled Castes
and Scheduled Tribes beyond 1980

4229. SHRI GOVINDA MUNDA: 
Will the Minister 0f HOME AFFAIRS 
be pleased to state:

(a) whether there is any proposal 
to extend the period of reservations 
for Scheduled Castes and Scheduled 
Tribes beyond 1980; and

(b) if so, the facts thereof?

THE MINISTER OF HOME 
AFFAIRS (SHRI CHARAN SINGH):
(a) and (b). According to the exist
ing provision in article 334 of the 
Constitution, the reservations of seats 
for Scheduled Castes and Scheduled 
Tribes in the Lok Sabha and the 
State Vidhan Sabhas is to continue 
upto 25-1-1980. The question of con
tinuance of the reservations will re

ceive consideration! o f (the Govern
ment at the appropriate tine.

Loan to K.VI.C.

4230. SHRI L. L. KAPOOR: Will
the Minister of INDUSTRY be pleas
ed to state:

(a) the amount of money advanc
ed by the Government of India to 
the Khadi and Village Industries 
Commission since its inception and 
how much of it has been refunded 
or adjusted at the end of the year;

(b) whether there have been any 
violation in this regard;

(c) whether there has been alle
gation of misuse of authority and 
exceeding of financial powers by the 
previous Chairmen and the Chief 
Executive Officers;

(d) whether the establishment 
charges of the Commission have 
been increasing every year and if 
so, on what account; and

(e) whether any steps Govern
ment porpose to improve their work
ing and effect economy in the admi
nistrative expenditure, if so, details 
thereof?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a) 
to (e). The information is being col
lected and will be laid 00 the Table 
of the House.

Purchase of Buses by D.T.C.

4231. SHRI M. RAM GOPAL 
REDDY: Will the Minister of SHIP
PING AND TRANSPORT be pleased 
to state:

(a) whether DTC had purchased 
850 buses against the Planning' Com
mission sanction for 2000 buses;

(b) if so, the reasons therefw?




